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Compulsory Primary Education

+
[ Shri M. L. Dwivedi:
Shri S. M. Banerjee:
l Shrimati Savitri Nigam:
| Shri S, C. Samanta:
o J Shri Subodh Hansda:
') Shri Rameshwar Tantia:
Shri Surendar Pal Singh:
l Shri P. R, Chakraverti:
| Shri Sivamurthi Swamy:
L Shri Kajrolkar:
Will the Minister of Education be
pleaseq to state:

(a) whether the scheme of com-
pulsory free education has been im~
plemented in certain States;

(b) if so, which are those States;

(¢) the reasons for not implement-
ing in other States; and

(d) whether there is any proposal
to curtail or drop the scheme of com-
pulsory primary education in view of
the recent Emergency?

The Deputy Minister in the Minis-
try of Education (Shrimati Sounda-
ram Ramachandran): (a) to (d). A
statement is laid on the Table of the
House. [Placed in Library, see No.
LT-804/63].

Shrimati Savitri Nigam: May I
know whether the education of the
handicapped children has alsoc been
made compulsory or not?

Shrimati Soundaram Ramachandran:
It is not made compu'sory but we have
requested the State Governments to
expand the scheme so as to bring the
handicapped children between the
ages 6 and 14 also.

Shrimati Savitri Nigam: May I
know whether any cut has been im-
plemented in the schemes which are
specially meant for the handicapped
children?

Shrimati Soundaram Ramachandran:
No.

Shri P. R. Patel: Our Constitution
rrovides for compulsory primary edu-
cation, In that light, I would like to
be informed whether the State of
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Gujarat has levied a 20 per cent. tax
on revenue as education tax and whe-
ther it is proper according to our Con-
stitution.

Mr. Speaker: That will be like giv-
ing an opinion.

Shrimati Renuka Ray: Is the Minis-
ter aware that due to drastic custs
contemplated in the State education
budgets, there is the likelihood of
drastic reduetion in the targets of en-
rolment for 1963-64 or even complete
abandonment of these targets?

Shrimati Soundaram Ramachandran:
No. We do not expect any decrease in
enrolment because already in the first
two years of the Third Plan, they have
reached 50 per cent. of the targets and
we have every hope that they would
over-reach the targets at the eng of
the Third Plan. Because of the diffi-
culties of getting additional finance
for more teachers, it is suggested that
the workload on the teacher be made
40, in place of 30—35 and that shift
system may be adopted wherever it
is necessary so that with certain ad-
justments the targets could be kept
up.
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Shrimati Renu Chakravartty: In view
of the fact that there is no free primary
education excepting in very few cor-
poration schools in the city of Calcutta
and its suburbs may I know whether
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in view of the cuts imposed recent-

Mr. Speaker: She is asking about
the city of Calcutta,

Shrimati Renu Chakravartty: It is
the only city in the whole of India
which has not got compulsory edu-
cation. (Interruptions).

Mr. Speaker: She cannot ask about
individual towns and cities. What :s
the question? She may put the
question.

Shrimati Renu Chakravartty. I want
to know whether the cuts that are
being imposed in all the States on
education budgets will hold it up fur-
ther—I mean the spread of primary
education.

Shrimati Soundaram Ramachandran:
No. because Bengal is one of the States
which had passed Compulsory Primary
Education Act. They are keeping up
the targets.

Shrimati Renu Chakravartty: She is
completely misinformed... (Interrup-
tions).

Mr, Speaker: The two ladies may
change their places.

Shri Bade: Has the Government re-
ceived reports from the States that in
view of the Emergency there is a
cut in the expenses and therefore,
there is not sufficient space or suffi-
cient number of buildings and so they

could not implement the scheme of.

compulsory education?

The Minister of Education (Dr. K.
L. Shrimali): The hon. Member is
aware that ne provision was made for
buildings because the community was
expected to contribute for the building
of the primary school. That position
still continue, I have made it clear
that the general policy we have adopt-
ed in this matter both in the National
Development Council and in the
Ministry of Education is that there
should be no staggering of expansion
of primary education. It is our desire
that it should expand as quickly as
possible. Of course there may be one
or two States where special problems
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may exist and I hope hon, Members
would exercise their influence so that
the anticipated target is achieved.
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